NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

Application No. 362,363,364 &
423 /(MAH)/2017

CORAM:;: Present: SHRI M. K. SHRAWAT
MEMBER (J)

SHRI BHASKARA PANTULA MOHAN
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 28.11.2017

NAME OF THE PARTIES: Omnitech Infosolutions Ltd.

SECTION OF THE COMPANIES ACT: 73(4) of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE
ORDER
Application Nos. 362 423/74(3)/NCLT/MB/MAH/2017

None present from the side of the Applicant.
2 Registry to issue Notice to the Applicants fixing the date of hearing on

22.12.2017.

- : -

Sd/- - Sd/-
BhaskaraPantula Mohan M.K. Shrawat

Member (Judicial)
28.11.2017.

Aah

Member (Judicial)



